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- NOTIFICATIONS BY HEADS OF DEPARTMENTS Etec.

NOTIFICATION No. 20/2016 |

| ’fROC No 761/S0—1/2000 In partial modification of the orders issued in the Notification read above,
| the ngh Court is pleased to pass the followmg orders: f

Bt ex<arc15e of the powers conferred by Regu]atmn 402y of Chapter II of the Gender Sensitiza-
tion and Secxual Harassment of Women at the High Court of Judicature at Hyderabad for thie
- State of Telangana and the State of Andhra Pradesh (Prevention, Prohibition and Redressal) Regu-
lations, 2013, the Hon’ble the Acting Chief Justice, High Court of Judicature at Hyderabad is
pleased to nominate the Hon’ble Sri Justice Suresh Kumar Kait as Chairperson for the Geader
‘Sensitization and Internal Complaints Comjttee of the ngh Court of Judicature at Hyderabad
) .for the State of Telangana and the State of Andhra Pradesh in place of Hon’ble Sri Just:lce R.

- SubhashReddy.
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